Irrigation by canals

1661, SHRIMATI JAYA BACHCHAN : Will the Minister of WATER RESOURCES be pleased to

state:

(a) whether it is afact that despite a staggering amount of funds to the tune of Rs. 1,30,000
crores spent on irrigation in the last decade or so, not a single hectare has been added to the total

area irrigated by canals;

(b) whether itis also a fact that this conclusion has emerged on the basis of a study based
on official data furnished under the RTI Act and reports of the Agriculture and YWater Resources

Ministries; and
(c) ifso, thereasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRI VINCENT
PALAY: (a) The expenditure incurred by States for major and medium imigation projects during the X
and X Plan is reported to be about Bs. 1,33,000 crore. During the same period, creation of additional
irrigation potential of 9.4 million hectares has been reported by the States. The State Governments
have further reported about utilization of additional 5.98 million hectare of the irrigation potential

during this period.

(b) and (c) A news report in the “Mail Today” dated 1st October 2009 which refers to “the
conclusion of a study based on official data obtained under the Right to Information Act and the
reports of Agriculture and VWater Resources Ministries”, Mo such study has been carried out by the
Ministry of Water Resources and no conclusion has been drawn. The news report refers to study
carried out by South Asia Metwork on Dams, Rivers and People. However, as per the information
provided by the States to the Working Group on Water Resources for ¥l Five year Plan, a total of 235
major and medium irrigation projects have been reported as completed during IX Plan and X Plan
period. In addition to 9.4 million hectare of created irrigation potential during IX and X Plan through
major and medium projects, creation of irrigation potential of 1.25 million hectare has also been

reported by the States during the first two years of XI Plan.
Irrigation and flood protection embankment

1662. SHRI RAMA CHANDRA KHUNTIA: Wil the Minister of WATER RESOURCES he pleased

to state:

(a) whether his ministry has received any proposal from Orissa Government regarding the
irrigation and flood protection embankment in Bramhan, Birapa and Kelva project and it is pending at

the level of Government for years togsther;
(b) the total and catchment area and total cost of the project; and

(¢) by when Government could approve it?
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THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRI VINCENT
PALAY: (&) to () Central Water Commission (CWC) had earlier received a proposal for “Flood
Protection to Brahmani-Birupa-Kelua Doad of Brahmani System” with an estimated cost of Bs.25.40
crores in March, 2003 from Orissa for examination. Upon examination, the CWC conveyed its
comments to State Government of Orissa in October, 2003 and September, 2005 for compliance.
The State Gowvernment of Orissa submitted a modified proposal for an estimated cost of Bs. 35.45
crores in October, 2006 and subsequently revised it to Rs.59.13 crores in May, 2008 for examination.
The proposals were again examined in the CWC and comments sent. In the meantime, the
Government of Orissa again modified the proposal at an estimated cost to Bs.64.58 crores covering
the total catchment area of Brahmani River System of 36260 sg. km. and submitted to CWC in
August, 2009, The latest modified proposal has also been examined in GWC and the comments sent
to State Government of Crissa in November, 2009, The Government of Orissa has complied with
CWEC observations partially. Upon satisfactory compliance to the observations of CWC by the State
Government, the aforesaid scheme would be placed before the Advisory Committee of MoWWR for

approval.
Problems of Sea Erosion

1663. SHRIMATI JAYANTHI NATARAJAM: Wil the Minister of WATER RESOURCES be

pleased to state:

(a) whether it is a fact that several coastal areas of Tamil Nadu are facing the problems of

sea erosion which has become critical in certain areas;
(b) if so, the details thereof;

(c) whether works for anti sea erosion measures have been taken up in these coastal areas
of the State;

(d) if so, the details thereof; and
(¢) ifnot, the reasons therefor?

THE MINISTER OF STATE IN THE MIMISTRY OF WATER RESOURCES (SHRI VINCENT
PALAY: (a) to (d) As per the information furnished by the State Government of Tamil Nadu, the
coastal length of 441 km was affected by the sea-erosion; out of which 40 km length of coastline has

been protected by the State Government.

The anti-sea erosion works are generally planned and executed by the respective State
Government from own resources. Government of India also provides central assistance for
undertaking such works in critical reaches. During X Plan period, central assistance amounting to Bs.
2.32 crore was provided to the State Government of Tamil Nadu for “Construction of groyne (400 m)

at Periayathalai village in Tiruchendur Taluk of Thoothukudi District.

(e) Does not arise.
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